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Closure of Kanti Cotton Mills in 
Surendranagar 

8870. SHRI DIGTIJA Y SINH : 
Will the :N[i nister of LABOUR be 
pleased to state : 

(a) for how many days the Kanti 
Cotton Mill in Surendrangar 
Gllja rat remained closed; 

(b) what Pr vident Fund amount 
has been accumu lated till now; 

(c) whether a request has been 
made to reimbur e 75 per cent of 
this aCcumu lated am unt to the 
labourers; and 

t d) if s , when this amount will 
be given? 

THE DEPUTY MINISIER IN 
THE MI IS1 RY OF LABOUR 
(SHRI DHARMAVIR) : (a) Accor-
ding t the information received 
from the G overnment of Gujarat, 
the Mill remain losed from 
9-6-1981. 

(b) 1 he out"tanding Provident 
Fund accull1ulati n am unt to Rs . 
1. 58 cr res. I 

(c) and (d). 1 he Regional Provi-
dent uno olUmi i ner, Gujarat 
State has reimbur ed in full the 
employee. ' . hare of contribution 
amounting t R ' . 65.27 lakhs on 
receipt f applicati on fro!ll th~ 
workers. The payment of 75 ~~ of 
the employer's hare of the accumu-
lation would be made imilarly on 
receipt of applicati s from tb,e 
member. 

Hungary' offer for manufacture of 
heavy tru ks 

8871. DR. SUBRAMANIAM 
SWAMY : Will the Minister ~f 
INDUSl RY be plea ed to tate: 

(a) whether Hungary has offered 
India its technological know-how 

and expertise for the manufacture of 
heavy trucks; 

(b) if so, the details thereof; and 

(c) the -Central Government's 
response to this offer? 

THE MINIS1 ER OF INDUSTRY 
AND STEEL AND MINES (SHRI 
NARARAN DATT TIWARI) : 
(a) to (c). M /s. Kirloskar Cummins 
Ltd . have submitted an application 
to Government for grant of an 
industrial licence for the manufacture 
of heavy vehicles with the technical 
assistance of Mis. RABA of Hun-
gary. The matter is under considera-
tion of the Government. 

1982 as productivity year 

8872. SHRI K .T. KOSALRAM : 
Will the Minister of INDUSl RY be 
pleased to state : 

(a) the . teps proposed to be taken 
to translate P rime Ministers's desire 
that 1982 should be declared as 
productivi ty year; 

(b) the details of industrial 
policy relaxations made by Govern-
ment during the pa t two years; 
and 

(c) whether they have yieldr~ 
the expected re ults ? 

. 
THE MINISTER OF INDUSTRY 

AND STEEL AND MINES (SHRl 
NARAYAN DATT TIWARI): (a) 
Following the declaration of 1982 as 
"Productivity Year" certain pto-
posals for enabling the industrial 
undertakings to step up production 
are formulated. These proposals 
relate to removal of p roduction 
constraints, re-definition of produc:. 
tion priorities and encouragement 
of sectorally inter-related production. 

(b) The important mea$ure~ 
taken and rela~ations ma<;le dudn~ 




